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ReIInince FiIcI ...... brNHB to 
Kat .. tika ..... AgrIcu .... 1 Rural 

DMIOpment 8aiIk 
2780. SHRIMAn BASAVA "ffAJES-

WARI: Will the Minister of FINANCE be 
pIeaaed to stale: 

(a) whelherthe National Housing Bank, 
Bombay has extended refinance faCil"lties to 
Kam~~ Agricuhural Rural Develop-
me.rt eank for house construction and re-
pairs in rural areas; 

(b) if so, the total amount of loan pr0-
vided by the NatiOnal Housing Bank; 

(c) whether the Karnataka Govemment 
has utilised the same; 

(d) if so, the details thereof; 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) and (b). Under the Scheme for 
subscription to 'Special Rural Housing De-
bentUres' (SRHDs) formulated ~ National 
Housing Bank (NHB) in 1989 for providing. 
financial assI$mce to the State Coopera-
tive land Development Banks (SCLDBs), 
NHB has extended financial assistance to 
the Karnataka State Cooperative Agricul-
tural and Rural OeveIopment Banks ltd. 
(KSCARDB) by way of subscliption to such 
debMtures which· have ·been bled by 
KSCARDB in rasped of housing loans dis-
bursed by them 1n rural ~ of Karnataka 
thlOugh their ~ LarKt"oevelopment 
Banks (PU>Bs) ~. acquisllionlconstrudlon . 
of new housing units and ~ upgradation 
including major rapBirs. The total amount of 
finanCial· assistanc8 ~id8cf bY. NHB to 
KSCARDBbVw8yof~tDSpiK:laI 
RuralHousJng Deb8fttures ar;,ounteclfo As. . 
222.32I8khs. . 

(c)to Ca). SpecialAuralHouaingDlben~ 
turea floated br tCSCARDB are aubIcrIJed 
by NHB after the 1tQusing loans hIM been 
diabunlad by the Primary land Develop-
ment Banks to -the Ultimate beneficialjes 
against cre8Uon of morlgage. Th8 abcMt 
mentioned .amount of As. 222.32·1akhs 
houUIgloansdisbursad by the Primary l8rfd 

. DeVelopment Banks has· been utilised to 
. finance construction rl42S new houses and 

repairs·to 515 old houses spread over 14 
districts In the State of Karnataka. 

Retrenchment of Workers In Export 
PromoUon Councils 

2781. DR. JAYANTA RONGPI: Will the 
Ministerof COMMERCE be pleasedtostate: 

(a) whether the Govemment have re-
trenched a number of emJtloyees in the 
Export PlOmotion Councils; 

(b) if so, the details thereof and the 
justifICation therefor; and 

(c) the steps taken by the Govemment 
to cancel the retrenchment orders and to 
ensure the standard and quality of the prod-
ucts proposed to be exported? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI P. CHI-
DAMBARAM): (a) No, Sir. 

(b) and (c). Does not arise. 

Aaletance by NABARD to Andhl'll 
·Praduh 

2782. SHRI J. CHOKKA RAO: Will the 
Minister of FINANCE be pleased to state: 

(a) the CNdIl requirement put forward 
by Andhra pradesh tb the NatiOnal baiik b 
Agriculture and Rural Development during 
1991-92; 
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(b) whether the Bank has provided the 
entire requirement; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DAlBIR 
SINGH): (a) to (c). National Hank for Agricul-
ture and Rural Development (NABARD) has 
reported that credit limits to State Coopera-

live Banks and loans to State Govemmeid 
. are sanctioned by them having regard 10 the 
normsanddisc:ipl'lI'Ies in force and also having 
regard'to the reaHstlc lending programmes. 
resources position of the concerned institu-
tions, level of overdues and other relevant 
factors. Keeping the above aspectS into 
consideration, NABARD has provided the 
following assistance to Andhra Pradesh 
duril1l 1991-92: 

(Rs.1n latchs) 

Purposes CreditUmit! 
Loan appIiBd for 

Credit limit! 
Loan sanctioned 

i) Short-Term 
(Agricultural) 
including marketing 

55735.00 42290.00 

of crops, produce loans 
and marketing of forest 
produce 

ii) Weavers' finance 

iii) Loan to State Govt. 
for contributing to the 
share capital of societies. 

Development of Kaklnada Port 

2783. SHRI. K.V.R. CHOWDARY: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: ' 

(a) whether the Govemment propose to 
convert Kakinada Port into a major Port; and 

(b) if so, the details ofthe steps taken up 
by the government for development of this 
port? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTlER): (a) No Sir •. 

(b) Does not arise. 

8913.36 7967.04 

503.37 293.68 

[Translation] 

InC1'H1t8 In Export quota for Ted ... by 
USA 

2784. SHRl MRUTYUN.JAYA NAYAK: 
Will the Minister of TEXTILES be pleased to 
state: 

(a) the details of the deliberations held 
between India and the United States of 
America in Washington for increasing ex-
port~uota of textiles from India; 

(b) the steps being taken by the Govem-
ment _redn; and 

(c) if not, steps are being taken the 
reasons therefor? 


